NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH

2" FLLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI

DAILY CAUSE LIST DATED 05.02.2021 (FRIDAY)

COURT OF CHAIRPERSON (VIRTUAL MODE)

10:30 AM

In the Court of Hon’ble Mr. Justice Bansi Lal Bhat, the Acting Chairperson, Hon’ble Dr. Ashok Kumar Mishra,
Member (Technical) and Hon’ble Dr. Alok Srivastava, Member (Technical)

For Orders
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Shalini Singhal & Ors. Suruchi Aggarwal Rudreshwar Singh-R3
(Ins) No. 1244 of | Vs. Aditi Sinha-R1 & R2
2019 Rahul Singh & Ors. Aditya Dewan
Amit Singh
With
2. Comp. App. (AT) | Sanjeev Abrol Rudreshwar Singh Aditi Sinha-(R1 &
(Ins) No. 1249 of | Vs. R2)
2019 Rahul Singh & Ors. Snehit Choudhary
For Admission (After Notice)
3. Comp. App. (AT) | The Alternate Fuels Abhishek Baid Shiv Kumar Suri
(Ins) No. 835 of Vs.
2020 JBF Petrochemicals Ltd.
4, Comp. App. (AT) | Regional Provident Fund Commissioner, | Manish Dhir
(Ins) No.22 of Vadodara
2021 Vs.
Mangesh V. Kekre & Anr.
5. Comp. App. (AT) | Anish Niranjan Nanavaty Misha Simranjeet Singh
(Ins) No. 27 of Resolution Professional Kauser Husain-R1
2021 Reliance Communications Infrastructure Kauser Husain-R2
Limited Ankit Lohia-R3
Vs.
Patrimoine Expo Private Limited & Ors.
6. Comp. App. (AT) | Damont Developers Pvt. Ltd. & Anr. Vishal Ganda Abhishek Anand-R1
(Ins) No. 35 of Vs.
2021 Brys Hotels Pvt. Ltd. & Ors.
For Hearing
7. Comp. App. (AT) | Mukul Agarwal Arun Srivastava Bharat Arora-R1

(Ins) No. 777 of
2020

Part Heard

Vs.
Royale Resinex Pvt. Ltd.

Manish Kr. Agarwal-
IRP
R. K. Gupta-IRP




8. Comp. App. (AT) | Gulabchand Jain Rajesh Bohra Atul Sharma
(Ins) No. 416 of Vs. Shivanshu-R1
2020 Punjab national Bank & Anr. R.D. Choudhary-R2
02:00 PM

In the Court of Hon’ble Mr. Justice Bansi Lal Bhat, the Acting Chairperson, Hon’ble Mr. Justice Anant Bijay Singh,
Member (Judicial) and Hon’ble Ms. Shreesha Merla, Member (Technical)

For Hearing
9. Comp. App. (AT) | Next Education India Pvt. Ltd. Kumar Sudeep Anand Sanjay M.
(Ins) No. 98 of Vs. Nuli
2019 K12 Techno Services Pvt. Itd.
Part Heard

Note: The Court will rise at 03:00 PM.

Copy to: -
By the order of Hon’ble Acting Chairperson
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